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O.A.No* 2099/9 0

Oatedj this the day oF Ap ril, 19 97«

HON '3L E 1^1 R. S.. R. ADIG E n EP10 ER( a) •

HON'BLE DR.«...UE0A\/ALLI f-l 0^13 ER(3) .

^ar Narain,
3/0 Shri Chhajoo Ra.n,
Asstto Station naster^

Wo rthem Rail may ' Ststion,

3amla Distt. Bhiuani( Harysna),

(3y Shri G, D»Bhan dari f).

Uarsus

1» Union of India through
the General Mpnagsrj ,
Northern Railway,
Baro da Ho us 9,
N 0 u Del hi,

ii), The Di \/ision al ' F?3 iluay P^^Tiager,
Northern Railway,
Estate Eh-try . Rd ad, •
N Bu Delhi

(By Advocates Shri H.K.Ganguani)^

Appli can t.

fespon d^ ts»

3U0GNENT '

BY HON «BL E R, S. R. A01GE OT3 ER( I '

Appli c^t , uho is ASn at Bamla Rail uaV

Station seeks a direction to respondents to imple.Tont

the job analysis conducted on allegedly similar

^footing .at Kalanur Kalan andLahli Railway Stations

• when S.F!s/ aS^Is of 'those fuio ^stations Mere
classified from "Essential Intermittent" to' "Con tin uo us «,
and thereafter pay arrears of 0Tfl/ uaQes for 4 addifenal
uofk hours put in daily u.e. f, 15.12^80.

2. : Respondents in reply contend that work
load differs from. station to station , and it does
not folloui that the job analysis conducted at

Kalanur Kalan andLahli Rgiluay Stations u/ill be
automatically applicable to Bffflla Rail uay Stntion,

'T'ley suai.e that no job an al ysi s ,coul d bs conducted at
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Banla as the rs uore agitstions andmefiy trains hnd

to be cefi called on - that section. They further

stats that adn in is tration is considerate to

employees' problems and radressing their grievances*

3. Applicant has filed a rejoinder in uhich

he has asserted that the volume of uork handled at

Ba-nls as also at Kalanur Kal an and Lahli Raiiuay

Stations ue re the subject matter of job analysis

by a 3ob Analysis Tean uho allegedly obserued

that the uork load at Samla is much mo ra than at the

other tuo stations. Applicant has also reiterated

the other contentions taken in the OA in his rejoinder,

4, Respondents are entirely correct when they

state that the uorkload uariss from station-to

station and it cannot be said that the uork load az

Kalanur Kalan or Lahli uill be the s&tig at Ssmls as to

Mar rant a direction of the kind prayed for • I's

note that respondents hav/e stated that they are

sympathetic to the legitimate griev/an cos or their

employees and they hai/e not bsG!"! able to hold the

job analysis at Bamla because of reasons beyond

their control. If a job analysis has already been

conducted at Banla as contended by applicant in

his rejoinder, ua have no doubt that rosnon dents
rj-nij-kh'-

will take an appropriate cie ci sion^i in light

of its findings. If no job analysis has been held

in tha recent past, respondiSits themseluss. indicate

that it uill be held as soon as practicable * In

either averrt this, is not a matter yhich warrants

judicial in teruention

5» The 0 A is disposed of accordingly. Mo costs,

( OR. A. b'EOALI ) ( '5.R.
''ug/ T'l


